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KERALA LEGISLATURE SECRETARIAT

KERALA LEGISLATIVE ASSEMBLY MEDJA & PARLIAMENTARY STUDY CENTRE
(PARLIAMENTARY STUDIES)
K-LAMPS (PS) ‘B’ SECTION

: Thiruvanthapuram,
No. 12284/ K-LAMPS -B3/ 2022/ Leg 18.07.2022

NOTIFICATION

Subject:- Kerala Legislative Assembly Media and Parliamentary Study Centre - Certificate
Course in Parliamentary Practice And Procedure - Examination 2022 - Submission
of Application for Examination - regarding.

The written examination for the Certificate Course in Parliamentary Practice And Procedure
conducted by Kerala Legislative Assembly Media and Parliamentary Study Centre- K-LAMPS(PS) for the
year 2022 will be held on 24n & 255 of September, 2022 (Saturday & Sunday) at
Thiruvananthapuram, Ernakulam and Kozhikode Centres. Application for the examination can be
downloaded from www.niyamasabha.org. Applications should be submitted on or before 5% August
2022 (without fine) and with fine upto 12t August 2022. Learners belonging to SC/ST category (02)
are exempted from examination fee. Learners of previous batches who haven't completed the course and
whose registration is still valid can appear for the examination if they remit the fee for the specific paper and
submit the application within the stipulated time.

Examination fee can be remitted directly at SBI, Vikas Bhavan branch, Thiruvananthapuram in the
account no. 37005174195 or by online tranfer to the same account number with IFSC-SBIN0070415
or by Demand Draft drawn in favour of 'The Executive Director, K-LAMPS' payable at
Thiruvananthapuram. The details and fee structure of the examination are given below.

Examination Details
— L 0
! DATE | TIME SUBIJECT

| 10.00am t01230pm ' Parliamentary Democracy
L s .

—— e

| | |
. | - . .
. (Saturday) \ioz.oo pmto 0430pm | 7  Legislature,Executive and Judiciary-

| 'Constitutional Provisions
|

5 =TT L s T e R T A =3 P,
|‘ 110-00 am to 12.30 pm | Laws and Rules Regulating Practice and |
‘ . |l i
! | | Procedure of Parliament and State
| 95.08.2022 | | Legislature
e I e e i R
| 02.00pmto 0430pm IV  Legislative Procedure and Procedure in
| ' | 'Financial Matters
e e s e ;i



Examination Centres
Thiruvananthapuram - GHSS for Girls, Vazhuthacaud (Cotton Hill Girls School).
Kozhikode - GVHSS for Girls, Nadakkav, Kozhikode.
Ernakulam - GHSS for Girls, Chittoor Road, MG Road, Ernakulam.

Examination Fees
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I Parliamentary Democracy 100/- 25/- 125/-
1 I,eglf;l'flture, Executive and Judiciary - Constitutional 100/- 25/ 125/-
Provisions
1 Laws and Rules Regulating Practice and Procedure of
Parliament and State Legislature 100/- 25/- 125/-
IV Legislative Procedure & Procedure in Financial Matters 100/- 25/- 125/-
TOTAL 400/- 100/- 500/-

Learners shall chose ONE centre for the written examination and should mention the centre chosen in
the application. The filled in application for examination (with affixed photograph) should be sent along
with the pay-in-slip/online transfer receipt/Demand Draft to The Deputy Director, K-LAMPS(PS),
Room no.739, Assembly Building, Vikas Bhavan P.O.,Thiruvananthapuram-33. The soft
copy of the pay-in-slip/online transfer receipt/Demand Draft should also be e-mailed to klamps-
ac@niyamasabha.nic.in mentioning the Name and Enrolment number of the learner. Applications
without pay-in-slip/online transfer receipt/Demand Draft , passport size photograph affixed and those
received after the stipulated date, will be rejected without further notice.

The registration for the Certificate Course shall remain valid only if the learner
submits the application for examination along with the payment details within the
stipulated time. Once the registration gets cancelled, learners will have to enroll again for
the course.

Kavitha Unnithan
Secretary-in-charge



